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tain posts are reserved for scheduled 
castes and scheduled tribes, that is 
15 per cent for scheduled castes and 
7-1/2 per cent lor scheduled tribes. 
As you would have seen in the state­
ment, for Category I Services, the re­
servation lor scheduled castes was 19 
and 4 in IAS and IFS respectively, and 
for scheduled tribes it was 12 and 4. 
All the vacancies reserved for sche­
duled castes, that is 19 and 4 have been 
filled. In respect of scheduled tribes, 
the number of vacancies filled is 11 
and 4; only one short is there.

SHRI N. K. P. SALVE. These are 
reserved vacancies^d you might have 
given weightage mark? to candidates 
to fill up those vacancies Do you have 
any candidates belonging to schfduled 
castes and scheduled tribes, over and 
above these reserved vacancies, who 
have qualified on merit?

SHRI F. H. MOIISIN: It is quite 
possible and some must have come 
in the general list also But I do not 
have that figure now.

SHRI THA KIRUTTINAN: The hon. 
Minister has just new staled that 
three training centres have been start­
ed for training scheduled castes and 
scheduled tribes candidates. I wouid 
like to knowt how many r,tudewis have 
been admitted in these training cen­
tres and whether the candidates se­
lected in the Services are all from 
these training centres or «hey are from 
outside also.

SHRI F. H, MOHSIN: These train­
ing centres are for training candidates 
belonging to scheduled castes and 
scheduled tribes. There might be can­
didates who do not go for traimng 
in these institutions, but they n ight 
have been selected. We cannot say, 
how many of those selected came from 
these training centres and how many 
from outside. I do not have the figures 
at present, how many were trained 
in these institutions and how many 
out of them were taken in these Ser­
vices.

SHRI THA KIRUTTINAN: How
many candidates were admitted for 
training?

SHRI F. a  MOHSIN: I do not
have that information at present.
Manufacture of Power Shovels by 

TELCO

+
*493. SHRI S. M BANERJEE:

SHRI ISHAQUE SAMBWALI;

Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether TELCO has submitted 
a scheme to the Union Government 
for the manufacture of P & H power 
shovels in collaboration with a U.S. 
firm;

(b) if so, the facte thereof; and
(c) Government’s reaction thereto?
THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRY 
AND CIVIL SUPPLIES (SHRI A. C. 
GEORGE): (a) to (c). No fresh pro­
posal for the manufacture of power 
shovels has oeen received by Govern­
ment from TELCO. This firm is al­
ready manufacturing Shovels in Colla­
boration with M/s. Hamisohfeger In­
ternational Corporation of U.S.A.

SHRI S. M. BANERJEE: Sir, the 
construction work is gojng up in the 
country. I would like to know, whe­
ther the Government intends produc­
ing more power shovels in public sec­
tor undertakings. If they are already 
doing it, what are the names of the 
undertakings? If they are not doing 
it, do they intend to start it now?

SHRI A, C. GEORGE: I agree that 
power shovels are quite important in 
construction activities. Apart from 
TELCO, right now Hindustan Motor* 
Ltd., Larsen and Tubro, Bangalore and 
Heavy Engineering Corporation, Ran* 
chi are manufacturing these power 
shovels and their installed capacity la 
255 and the projection o f the require-
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SHRI A. C. GEORGE: This is in 
collaboration witn M/s. Harnischfeger 
of USA by TELCO wbich was licensed 
in 1962. But subsequently, as the hon. 
Mem be r was kind enough to point 
out the public sector unit, HEC, 
Ranchi also has gon»» into production 
and our intention is that more diversi­
fication of HEC will take care of the 
power shovel requirements of the 
country.

Request by Kerala State Electronics 
Development Corporation Ltd. foi 

Expansion of Magnetic Tapes

•494. SHRI C. K. CHANDRAPPAN: 
Will the Minister of ELECTRONICS 
be pleased to state:

(a) whether Kerala State Electro­
nics Development Corporation I-td. 
has requested for the expansion of 
magnetic tapes from 40 million to 200 
million running feet; and

(b) if  so, the decision taken by 
Government in the matter?

THE MINISTER OP ENERGY 
(SHRI K  C. PANT): (a) Yes, Sir.

(b) The proposal has been ap­
proved by Government.

SHRI C. K. CHANDRAPPAN: I
only want to ask the Minister whether 
with the same spirit various other 
proposals that are before the Govern­
ment will be considered favourably.

SHRI K. C. PANT: Sometimes, a 
compliment is due to the Government 
and if it comes, it will make it easier 
to consider the other proposals also 
favourably.

Annual Plan Outlay for Bihar for
1976-77

*495, SHRI N. E. HORO: Will the 
Minister of PLANNING be pleised to 
state:

(a) whether the annual plan for 
Bihar for 1976-77 has been approved 
by the Central Government; and

(b) if so, the total outlay thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI I. K. GUJRAL): (a) Yes, Sir.

(b) Rs. 242 01 cror<;s.

SHRI N. E. HORO: I would like to 
ask the Minister: out of the total out­
lay of Rs. 242.04 crores wnat is the 
percentage a’ lotted for infra-sti uctural 
schemes? Secondly, does thjs amount 
also include the sub-Pian outlvy 
meant for the Scheduled Tribes?

SHRI S. A. SHAMIM: Thirdly, when 
are you leaving for Moscow?

SHRI I. K. GUJRAL: So far as 
the last question i”> coneernpd, I think 
I am dealing with this portfolio at 
the present moment.

So far as thp sub-PJ*u outlay is 
concerned, for Bihar wo arc allocating 
Rs. 46.09 'crores for the Sub-Plan 
which includes Rs. 5.43 crore3 from 
the Central assistance.




